IO BE PUBLISHED IN PART I L.

- -

- i ” A -

SECLION 3(i1) OF THE GAZETTE OF INDIA

GOVERNHENT OF INDIA
MINISTRY OF FINANCE
(DEPARTMENT OF REVENUE)

New Delhi, the

NOTIFICATION -
TINCOME TAX

) 7H-Slareh, 1969.

%250 ‘ . 11y NV
No.. (F.No.203/ ﬁ/&‘ -ITA.II) : In continuation of
this Office Notification No. onvy  (F.No.203/ / gg ~TTA.II)

dated 37 «3%}' it is her ‘notified for general .
informgifé%!t at the'Institution_mentigned below has been
approved by Department of Scientific & Industrial Research,
New Delhi,’ the Prescribed Authority for the Purposes of clayse

§44) Oof sub-section (1) of Section 35(Thirty Five/One/ )

(
of e. Income~t ax ACt, 1961 read with rule -6 of the Inco

‘Rules, 1962 under the Category

institutdon® Subject to the
following conditions:~ ' ﬁ]hst#&ﬂt§#5 S '

) ™2 ruenty First Century Indts Society, Chandigarh

will maintain 4 Separate account of the sums received
by it for 'scientific research. .

ii) That the said %g?. will furnish annual
‘returns of its SCI@RE) 1C research activities to the
rescribed Authority for every financial year: in such -
oIMs as.may be laid down and intimated to them fop
his purpose by 31st May each year,

1ii) That the saig Inst ituke will submit to the
Prescribed Authority by 30th June each year a copy of
their audited annual accounts showing their income and
expenditure and Balance Sheet showing its assets
“liabilities with g3 Copy of each of these documents tg
the Central Board of Direct Taxes, New Delhi, DGIT

Exemption) Calcyuttg and the Concerned Commissioner |
Income~tax., ' ' _ -

iv) That the said "ghiggguig will apply to Central
Board of E&reCt‘Taxes, Ministry of Finance




. X Eg:{ﬁxiﬁutivt Dixoctor, Twenty First C
R Ty SHCTOX s BMyYS Sarg,

-0 - .
INOTITUT IGN/AS SOCTATION

Twenty Pirst Century Indis Seciety, Chandigaxh.

This Notification is effective for period from ~
to P d-3e83 .
1389, I
( Nishi Nair )
Under Secretary to the Government of India.

Copy forwarded to:-
la All Chief Commissioners of Income~t ax,
2. All Commissioners of Income~tax (2 copies).

3. Director of Inspection(lnv.)/(Sp.Inv.}/IT&Audit/RS&PR/
Vigilance/Intelligence/Re00very/Survey/P&PR, New Delhi.
4. Inspection .Division(CBDT), Mayur Bhavan, New Delhi.

5, O.SwD-(Légal§;‘4§h floor, Super Bazar Building, Coaiizught

Circus, New Delhi.

| | e /
6. Directorate of O & M ServiCés"(Income~tax),.Aiwan~e~Ghalib,
Mata Sundri Lane, New Delhi, - - '
7. The Secretary, Department of Scientific & Industrial
Research,_Technology Bhavan, New Mthau}i Road, New Delhi ;

110 016 with reference ‘to his O.M.No,

dated. . 4194/ee-10.¥

8. The Jof%ﬂugg!§btary & Legal Adviser, Miniétry'of Law,
Shastri Bhavan, New,Delhi, :

9..The-00mptroller &‘Additér-Gehéral of India, New Delhi.

10. Bulletin Section of D.I.(P&P), 2nd floor, Hans Bhavan,
I.P, Estate, New Delhi,

1l. Directors General (Income=tax Exemption), Calcutta and
other Directors General of Income~tax,

8 Soclety,

TN GIYD

Sector a9-A, Madhys ilarg b ars,

%A)t

L ( Nishi Nair )
Under,Sgcretary to 'the Government of India.
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